
 

Central Administrative Tribunal 
Principal Bench 

 
OA No.3604/2014 

 
New Delhi, this the 9th day of December, 2019 

 
Hon’ble Mr. Justice L. Narasimha Reddy, Chairman 

Hon’ble Mohd. Jamshed, Member (A) 
 
1. Gunwant Singh, working as Foreman,  
 Aged about 58 years,  
 S/o Sh. Atma Singh,  
 R/o 142, Medha Apartment,  
 Mayur Vihar, Phase-I, Delhi-110009 
 
2. NK Sharma, Retired as Foreman, 
 Aged about 61 years,  
 S/o Sh. Shri Dutt Sharma,  
 R/o B-239, A, Nand Gram, Ghaziabad,  
 UP 
 
3. Mauji Singh, working as Foreman,  
 Aged about 55 years,  
 S/o Sh. Latoori Singh,  
 R/o 3 Kasturi Vihar,  Deuri Road,  
 Agra Cantt.-282001 UP 
 
4. Jai Prakash working as Foreman, 
 Aged about 47 years,  
 S/o sh. Khajan Singh,  
 R/o C-117/A-1, Shalimar Garden Extn.-2, 
 Sahibabad, Ghaziabad, UP 
 
5. Ram Sahay, working as Foreman,  
 Aged about 56 years,  
 S/o Sh. Lala Ram,  
 R/o H.No.32, Sahai Niwas,  
 Defence Estate, Phase-II,  
 Deori Road, Agra Cantt-282001 
 
6. OPS Sangwan, working as Foreman,  
 Aged about 50 years,  
 S/o sh. Mahabir Singh,  
 R/o 293-B, Matesh Puram,  
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 Kankarkhera, Meerut-25001, UP 
 
7. Rajiner Singh, working as Foreman,  
 Aged about 58 years,  
 S/o Sh. Hardev Singh,  
 R/o H.No.1, 510 EME Colony,  
 Sardana By Pass, Meerut, UP 
 
8. Narsingh N. Rao, Retd. as Foreman,  
 Aged about 63 years,  
 S/o Sh. L. Nagina,  
 R/o 2/6, Patil Complex, 37-A,  
 Aundh Road, Pune-20 
 
9. Safai, AD, Retd. as Foreman,  
 Aged about 61 years,  
 S/o Sh. Digamber,  
 R/o Sr. No.173/1/1A, Kahte Nash,  
 Wakad, Distt. Pune-411057 
 
10. KR Joshi, working as Foreman,  
 Aged about 53 years,  
 S/o sh. Rajavam Joshi,  
 R/o Ashray, S.No.4/1/2A,  
 Samarthnagar, Distt. Pune 
 
11. SA Ghodke, working as Foreman,  
 Aged about 49 years,  
 S/o Sh. AH Ghodke,  
 R/o C-20, Ganesh Park, Sinhagad, 
 Rd. Hingane Kurdh, Pune-51 
 
12. Balwatkar, PL working as Foreman,  
 Aged about 59 years,  
 S/o Sh. Laxman,  
 R/o B-5, Shreenagar Lane 1, 
 Pimple Curav, Pune-61 
 
13. PS Pande, working as Foreman,  
 Aged about 55 years,  
 S/o Sh. SV Pande,  
 R/o Sai Laurel Park, D-601, Gurav Pimple,  
 Pune-61 
 
14. AG Mate, working as Foreman,  
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 Aged about 50 years,  
 S/o Sh. GD Mate,  
 R/o S.No.35, Somnath Nagar Road,  
 V. Sheri, Pune-14 
 
15. PE Sindekar, working as Foreman,  
 Aged about 50 years,  
 S/o Sh. Eknath, 
 R/o Flat No.7, 4th Floor, Near Power House,  
 Rasta Peth, Pune-411011 
 
16. AD Deshpande, working as Foreman,  
 Aged about 51 years,  
 S/o S. DG Deshpande,  
 R/o Flat No.8, 59/64, Kasba Peth,  
 Kaustubh Aptt., Pune-11 
 
17. Johney Mathew, working as Foreman,  
 Aged about 53 years,  
 S/o Sh. Mathew T.C., 
 R/o 52/2, Mery Nilayam, Bhairav Nagar,  
 Vishramtwadi, Pune-15 
 
18. V.L. Sunar, working as foreman,  
 Aged about 49 years,  
 S/o Sh. Laxman Sunar,  
 R/o 571, Shitolenagar, Sangavi, 
 Pune-27 
 
19. S.N. Chavan, working as Foreman, 
 Aged about 50 years,  
 S/o Sh. Nivrutti Chavan,  
 R/o S.No.23/4/2, Balaji Nagar,  
 Dhankowodi, Pune-13 
 
20. BL Sawai, working as Foreman,  
 Aged about 52 years,  
 S/o Sh. Lala Rao,  
 R/o Flat No.5, Arihant Sankul ‘A’, 
 Sai Chowk, New Sangvi, Pune-27 
 
21. D.D. Deshpande, working as Foreman,  
 Aged about 53 years,  
 S/o Sh. Dinkar V. Deshpande,  
 r/o A/38, Swanand Soc., Sahakar Nagar-2, 
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 Parvati, Pune-09 
 
22. S.M. Sonavane, working as Foreman  
 Aged about 53 years,  
 S/o Sh. MY Sonawane,  
 R/o Survey No.79, Sudarshan Nagar,  
 Pimple Gurav, Pune-61 
 
23. SPV Narayanan, working as Foreman,  
 Aged about 51 years,  
 S/o Sh. PV Narayanan, 
 R/o B-15, Shri Residency,  
 Opp. Ganesh Mandir, Dadodi, 
 Pune-411012 
 
24. Y.M. Chitrode, working as Foreman,  
 Aged about 55 years,  
 S/o Sh. Mishri Lal,  
 R/o 15, Ushaka L. Sol, Old,  
 Sangvi, Pune-27 
 
25. V.R. Patil, working as Foreman,  
 Aged about 53 years,  
 S/o Sh. Ramdas,  
 R/o Bldg. No. A-1, Flat No.6,  
 Sun Shine Residency,  
 New Sangvi, Pune-411027 
 
26. KK Dey, working as Foreman,  
 Aged about 56 years,  
 S/o Sh. Surendra Kumar Dey,  
 R/o Ajinkyatar Hsg. SOC,  
 Near Ram Mandir, Rupinagar, 
 Talawade, Pune-411063 
 
27. N. Harikumar, working as foreman,  
 Aged about 53 years,  
 S/o Sh. P. Narayana Pillai,  
 R/o A-1/204, Tirupati Campus,  
 Phase-03, Tingre Nagar, Pune-411015 
 
28. S.S. Chaodankar, working as Foreman,  
 Aged about 54 years,  
 S/o Sh. Shankar Laxman Chaodankar,  
 R/o S.No.69/7, Near Ajinkya Health Club,  
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 Pune-15 
 
29. RS Ahiwale, working as Foreman,  
 Aged about 54 years,  
 S/o sh. Shripad, 
 R/o 194/851, Sant Tukaram Nagar,  
 Pimpri, Pune-18 
 
30. M.H. Mate, working as Foreman,  
 Aged about 48 years,  
 S/o Sh. Haribhav Mate,  
 R/o 11/4, New Hilltop SOC, Dhankawadi, 
 Pune-411043 
 
31. K. Subbarao, working as Foreman,  
 Aged about 47 years,  
 S/o Sh. Bhaskar Rao,  
 R/o Sayali Aptt. Flat No.10,  
 Plot A/85, Vishranjwadi, Pune-411015 
 
32. C. Jayaprasad, working as Foreman,  
 Aged about 51 years,  
 S/o Sh. VC Nair,  
 R/o 7, Kimaya Residency,  
 Bhau Patil Road,  
 Bopodi, Pune-20 
 
33. MR Deogaokar, working as Foreman,  
 Aged about 48 years,  
 S/o Sh. Rajendra Deogaonkar,  
 R/o 110, Mangalwar Peth, Arihant Society,  
 Pune-411011 
 
34. NK Kamble, working as Foreman,  
 Aged about 54 years,  
 S/o sh. Kondu Kamble,  
 R/o D-18, Sun Shine Terraces,  
 Jay Singh Nagar, Snagavi,  
 Pune-411027 
 
35. Anand Mohan, working as Foreman,  
 Aged about 50 years,  
 S/o late Sh. Sukhram, 
 R/o C/o Ajad Kumar Gupta, 76 Prem Puri, 
 Kankar Khera, Meerut-250001 
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36. Manoj Sanga, working as Foreman,  
 Aged about 49 years,  
 S/o Sh. AMR Sanga,  
 R/o F-46, Shastri Nagar,  
 Meerut (UP-250002 
 
37. Jaspal Singh Heera, working as Foreman,  
 Aged about 55 years,  
 S/o sh. Devinder Singh Heera,  
 R/o H.No.19, Sardhana, Bye-Pass, 
 Kanker Khera, Meerut-250001 
 
38. AKL Shelke, working as Foreman,  
 Aged about 51 years,  
 S/o Sh. Laxman,  
 R/o 3112/1, Shivram Nagar,  
 Pimple Gurav, Pune-411041 
 
39. S.M.A.M.I. Farash, working as Foreman,  
 Aged about 51 years,  
 S/o Sh. Mohammad Isaq Farash, 
 R/o 1796 Campt, Pune-1 
 
40. Sunil Damodar Kamble, working as Foreman, 
 Aged about 55 years,  
 S/o Damodar Koyappa Kamble, 
 36, Sasoon Road, 
 Akka Saheb Maharaja Compound,  
 Pune-411001 
 
41. Charan Singh,working as Foreman,  
 Aged about 60 years,   
 R/o Sh. Ram Prasad,  
 R/o B-298, Vikas Vihar East,  
 Vikas Nagar, New Delhi 
 
42. Ashiq Abbas Naqvi, working as Foreman,  
 Aged about 63 yeras,  
 S/o Late Sh. Manzoor Ahmed,  
 R/o PO Amroha, UP 
 

43. harbhajan Singh, working as Foreman,  
 Aged about 57 years,  
 S/o late Sh. Mohinder Singh,  
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 R/o 212, 3rd Floor, Rajinder Nagar,  
 Sahibabad, Ghaziabad, UP 
 
44. Rajendra Prasad, working as Foreman,  
 Aged about 49 years,  
 S/o late Sh. Dhani Ram, 
 R/o B-832, Sainik Vihar,  
 PO Kankar Khera, Meerut, UP 
 
45. Santosh Kumar Kailash, working as Foreman,  
 Aged about 46 years,  
 S/o Sh. TS Vasudevan,  
 R/o H.No.38, Saket Nagar,  
 Ranjhi, Jabalpur, (MP)    - Applicants 
 

(By Advocate: Mr. MK Bhardwaj) 
 

Vs. 
UOI & Ors. through  
 

1. The Secretary,   Ministry of Defence,  
 South Block, New Delhi 
 
2. The Director General of EME,  
 MGO Branch, DHQ PO, New Delhi 
 
3. The Commandant &  MD, 
 512, Army Base Workshop, Kirkee, Pune 
 
4. The Commandant,  
 505 Army Base Workshop, Delhi Cantt.  
 
5. The Commandant,  
 510 Army Base Workshop, Meerut Cantt., 
 
6. The Commandant,  
 509, Army Base Workshop,  Agra Cantt. 
 

7. The Secretary, 
 Ministry of Personnel, Public Grievances  
 & Pensions (Deptt. of Personnel & Training) 

Govt. of India, North Block, New Delhi 
 

8. The CGDA,  
 RK Puram, New Delhi   - Respondents   
  
(By Advocate: Shri Subhash Gosai) 
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: O R D E R (ORAL) : 

Justice L. Narasimha Reddy: 
 

 The issue involved in this OA is whether the financial 

upgradation in the form of MACP shall be to the next higher 

scale in the hierarchy or to the next promotional post.  This 

very issue is pending adjudication before the Hon’ble 

Supreme Court.  

 
2. Therefore, we close the OA, directing that the parties 

shall abide by the adjudication, which the Hon’ble Supreme 

Court may hand out.  There shall be no order as to costs.  

 

 (Mohd. Jamshed)    (Justice L. Narasimha Reddy) 
   Member (A)         Chairman 
 
 
/lg/ 
 

 


